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BEFORE THE NATIONAL GREEN TRIBUNAL, 1
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 336 OF 2023
IN THE MATTER OF:
PANKAJ SRIVASTAVA ... APPLICANT
VERSUS
BIRLA CARBON INDIA PRIVATE LIMITED ... RESPONDENT
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S.NO. PARTICULARS PAGE NOS.
1. Reply Affidavit on behalf of the Respondent 4-15
2. ANNEXURE R/1 16-18

Copy of the geotagged image of boundary wall
area taken on 12.2.2021 and image of the
location mentioned in the show cause notice
showing area is dry and clean

3. ANNEXURE R/2 (COLLY) 19-22
Copy of the reply dated 22.6.2023 filed by the
Respondent unit before the Hon’ble Tribunal
along with annexures

a) | Annexure A: Show Cause Notice issued by 23-30
UPPCB dated 24.03.2021.
b) | Annexure B: Reply dated 14.04.2021 by 31-37

Respondent to the Show Cause Notice

c) | Annexure C: Letter dated 29.11.2022 from 38-43
UPPCB
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d) | Annexure D: Reply by Respondent Unit dated 44-45
10.12.2022

e) | Annexure E: Copy of the NGT Oversight 46
Committee Report after visit on 31.07.2021

f) | Annexure F: Images of the ZLD Plant, after 47-48
work was completed on 12.02.2021
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k) | Annexure K: Geo tagged images with similar 55
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m) | Annexure M: Geo tagged image with no outlet 63
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0) | Annexure O: Environmental part of Global 65-76
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p) | Annexure P: Brief description of Applicant’s 77-85

association with the Respondent Unit
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along with annexures
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b) | Annexure 2: Process Flow with description 89-95
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e) | Annexure 5: CTO compliance last 3 months 104-141
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f) | Annexure 6: Hazardous Waste Authorization 142-145
g) | Annexure 7: Hazardous waste annual return 146-153
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1) | Annexure 9: ETP Dimension & Design 162-164
3. Application for exemption from filing official 165-170
translation
6. Proof of service 171
KHAITAN & CO
ADVOCATES FOR THE RESPONDENT
1105, ASHOKA ESTATE
24, BARAKHAMBA ROAD
NEW DELHI - 110 001
PHONE NO: + 91 11 4151 5454
Email Id:-vanita.bhargava@khaitanco.com
NEW DELHI

DATED:04.09.2023
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